NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 05.02.2025 (WEDNESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

No. 25/2025
For Direction
IA No. 109/2025

Member of the
Suspended Board of
Directors, Manjeera
Retail Holdings Pvt. Ltd
Vs

Birendra Kumar
Agarwal, RP of Manjeera
Retail Holdings Pvt. Ltd.
& 3 Ors.

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) (Ins) | Religare Finvest Ltd. Mr. Ashwin Shanbhag
No. 48/2025 Vs
For Exemption N. Kumar, RP of Sheltrex
IA No. 177/2025 Developers Pvt. Ltd. & 2
Delay in refiling Ors.
IA No. 178/2025
For Urgent listing
IA No. 179/2025
For Stay
IA No. 180/2025
2. | Comp App (AT) (CH) (Ins) | The Principal Mr. P Raj Kumar
No. 49/2025 Commissioner of GST & | Jhabakh
Delay in refiling Central Excise, CGST
IA No. 182/2025 Chennai
For Condone Delay Vs
IA No. 183/2025 A Arumugam (RP)
For Exemption Liquidator Of RL
IA No. 184/2025 Logistics Pvt Ltd & Anr.
For Stay
IA No. 185/2025
3. | Comp App (AT) (CH) No. Vision Broadband Mr. K Manivannan
13/2025 Services Pvt. Ltd.& Anr.
For Stay Vs
IA No. 174/2025 SY Sri Kumar
For Condone Delay
IA No. 175/2025
Delay in refiling
IA No. 176/2025
4. | Comp App (AT) (CH) (Ins) | Govt. of Tamil Nadu Mr. B Vijay
No. 12/2025 Commercial Taxes and
Delay in refiling Registration Dept.,
IA No. 65/2025 Dindigul
For Condone Delay Vs
IA No. 66/2025 C Ramasubramaniam
Liquidator of the
Corporate Debtor DSRM
Steels Pvt. Ltd.
5. | Comp App (AT) (CH) (Ins) | Gajjala Yoganand Mr. Y Suryanarayana



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Admission (After Notice)

No. 443 /2024

To dispense with
IA No. 1214/2024
For Direction

IA No. 1213 &
1215/2024

For Stay

IA No. 1216/2024

Managing Director,
Shree Vaishnodevi Mills
Pvt. Ltd.

Vs

CA Mahalingam Suresh
Kumar & Anr.

WITH

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
6. | Comp App (AT) (CH) (Ins) | Linen Art Pvt. Ltd. Ms. Tahura Anza Mr. ML Ganesh-R1
No. 220/2023 Vs
For Stay Canara Bank & 3 Ors
IA No. 729/2023
7. | Comp App (AT) (CH) No. Mekalai Rajkumar Mr. AK Mylsamy Mr. EK Kumaresan R2
56/2024 Vs
For Stay Chain-Sys (India) Pvt.
IA No. 825/2024 Ltd.
& 8 Ors.
8. | Comp App (AT) (CH) (Ins) | ICICI Bank Ltd. Shivakumar & Suresh Mr.CV Shailandhran
No. 77/2024 Vs
Compar Estates and
Agencies Pvt. Ltd.
9. | Comp App (AT) (CH) (Ins) | JDA Consultancy Ms. Shubharanjani Mr. B Dhanaraj
No. 139/2024 Services Pvt. Ltd. Ananth
For Direction Vs
IA No. 375/2024 Rajashree Santhanam
Liquidator, Anandaram
Developers Pvt. Ltd.
WITH
10. | Comp App (AT) (CH) (Ins) | Jayapushpam Ms. Shubharanjani Mr. B Dhanaraj
No. 194/2024 Investments and Trading | Ananth
For Stay Pvt. Ltd.
IA No. 530/2024 Vs
Rajashree Santhanam
Liquidator - Anandaram
Developers Pvt. Ltd.
11. | Comp App (AT) (CH) (Ins) | Bank of Baroda & 2 Ors. | Mr. G Kalyan Jhabakh Ms. V Rajeswari- R1 Ms.
No. 169/2024 Vs PR Vandana- R2
For Stay Dr. KC Ramaswami & 2
IA No. 450/2024 Ors.
12. | Comp App (AT) (CH) (Ins) | Eltech Transformers Pvt. | Ms. H. Mubena Almas Mr. S Chakrapani
No. 205/2024 Ltd.
For Exemption Vs
IA No. 560 & 561/2024 Lanarsy Infra Ltd
13. | Comp App (AT) (CH) (Ins) | Syama Shinu Mr. Veerabathran Mr. Akhil Suresh- R2
No. 215/2024 Vs Prasanth M
For Stay The South Indian Bank
IA No. 575/2024 Ltd. & Anr.
For Additional docs.
IA No. 759/2024
14. | Comp App (AT) (CH) (Ins) | Fedex Finance Pvt. Ltd. Mr. Akhil Suresh Mr. PV Vinod- R1
No. 337/2024 Vs Mr. Pradeep Joy-R2 R3
For Stay Rajendran PR, RP of
IA No. 915/2024 Asten Realtors Pvt. Ltd.
& 2 Ors.
15. | Comp App (AT) (CH) (Ins) | Dr. KC Ramaswami Ms. V Rajeswari Ms. PR Vandana
No. 419/2024 Vs
For Stay GV Ravikumar, RP of
IA No. 1141/2024 Vangal Amman Health
Service Ltd. & Anr.
16. | Comp App (AT) (CH) (Ins) | A. Maheshwaran Ex- Mr. Anirudh A Sriram




No. 15/2025

To dispense with
IA No. 74/2025
For Stay

IA No. 76/2025

Vs

CA S. Kannan Liquidator
of Inasra Technologies
Pvt. Ltd.

Ambalavanan

17. | Comp App (AT) (CH) (Ins) | A. Maheshwaran Ex- Mr. Anirudh A Sriram Mr.AG Sathyanarayana
No. 444 /2024 Managing Director, For Caveator
For Exemption Shree Vaishnodevi Mills
IA No. 1218/2024 Pvt. Ltd.
For Direction Vs
IA No. 1219/2024 CA Mahalingam Suresh
Kumar & Anr
18. | Comp App (AT) (CH) (Ins) | Jigsaw Solutions Mr. Sandeep Kumar

For Hearing

(CA (AT) (Ins) No.
666,/2020)

Leo Meridian
Infrastructure Projects
and Motels Ltd.

Vs

Deputy Director,
Directorate of
Enforcement & 3 Ors.

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

19. | Comp App (AT) (CH) (Ins) | Y Shivaram Prasad Mr. Pranav V Shankar Mr. AM Ilango- R1
No. 178/2023 Vs Mr. B Dhanaraj-R2
For Stay S. Dhanapal, Liquidator Ms. Abitha Banu-R5
IA No. 577/2023 of Servalakshmi Paper
For Direction Limited & 4 Ors.

IA No. 1275/2024 WITH

20. | Comp App (AT) (CH) (Ins) | Indian Overseas Bank Mr. ML Ganesh Mr. AM Ilango- R1
No. 180/2023 Vs Mr. B Dhanaraj-R2
For Stay S. Dhanapal Liquidator
IA No. 579/2023 of Servalakshmi Paper

Ltd. & Anr.
WITH

21. | Comp App (AT) (CH) (Ins) | VMS Industries Limited Mr. Nakul Mohta Mr. AM Ilango -R1
No. 186/2023 Vs Mr. B Dhanaraj-R4
For Exemption S Dhanapal, Liquidator
IA No. 598 & 599/2023 of Servalakshmi Paper
For Stay Ltd. & 3 Ors
IA No. 597/2023

22. | Comp App (AT) (CH) (Ins) | Gujarat Energy Ms. Aishwarya Mr. Ramakant Rai
No. 39/2024 Transmission Subramani
For Stay Corporation Ltd. & Anr.

IA No. 116/2024 Vs
Hitesh Goyal, RP of
Bhadreshwar Vidyut Pvt.
Ltd.

23. | TA (AT) No. 280/2021 Gurukripa Ayurvedic Mr. F Raymond Albyness | Mr. Mohan Pulickkal R1
(Comp App (AT) No. Heritage Pvt Ltd & Anr. Mr. Rajesh Vellakkat R7,
80/2020 Vs R8 & R9
For Additional docs. K Balagangdharan & 11
IA No. 1291/2020) Ors.

Fir Direction WITH
IA No. 145/2025

24. | TA (AT) No. 281/2021 Aruna Unnikrishanan & | Mr. Saiby Jose Mr. Mohan Pulickkal R1
(Comp App (AT) No. Anr. Mr. Rajesh Vallakkat R9,
81/2020) Vs R10 & R11

K Balagangadharan & 11
Ors.
WITH

25. | TA (AT) No. 286/2021 AV Gopalakrishnan & M/s. Parvathy Vijayan Mr. Mohan Pulickkal R1
(Comp App (AT) No. Anr Mr. Rajesh Vallakkat R9,
129/2020 Vs R10 & R11
For Stay K Balagangadharan & 13
IA No. 1892/2020 Ors
For Exemption
IA No. 1893/2020)

26. | TA (AT) No. 102/2022 G Krishna Mohan RP, Mr. Vaijayant Paliwal Mr. Zoheb Hossain




27. | Comp App (AT) (CH) (Ins) | BS Limited (In Mr. M Anil Kumar Mr. V Arunkumar-R1 R2
No. 141/2021 Liquidation) Mr. B Dhanaraj- R5
Vs Mr. S Chidambaram R13
Rajesh Agarwal & 12 Ors
28. | Comp App (AT) (CH) (Ins) | Dolfee Correya & Anr. Mr. Srikant Mohan Mr. Bijoy P Pulipra R1
No. 154/2021 Vs Mr. Pradeep Joy R2
Bijoy Prabhakaran
Pulipra, RP of PVS
Memorial Hospital Pvt.
Ltd. & Anr.
29. | Comp App (AT) (CH) (Ins) | Srinivasa Rao Mr. P Elayaraj Kumar Ms. JVL Bharathi R1
No.196/2021 Idupulapati Erst Chief Ms. Ananda Gomathi R2
For Stay Promoter and Managing
IA No. 396 & 398/2021 Director of ISR Infra Pvt.
For Urgent Hearing Ltd.
IA No. 397/2021 Vs
ISR Infra Pvt. Ltd. Rep
by RP & Liquidator
Pradeep Kumar
Sravanam & Anr.
30. | Comp App (AT) (CH) (Ins) | Aegis Steel Cast Mr. Dhiren R. Dave PCS | Mr. T Durga Prasad, PCS
No. 17/2022 Vs
PEE Industrial Valve Pvt
Ltd
31. | Comp App (AT) (CH) (Ins) | Komal Varma Mr. Krishna Ravindran Surana & Surana
No.221/2022 Vs
Dakshin Constructions
Pvt. Ltd.
32. | Comp App (AT) (CH) (Ins) | Balakrishnan Mr. PV Vinod
No. 147/2023 Baburajan, Liquidator of
Goodwin Packpet Pvt.
Ltd.
Vs
Murali Narayanan & 5
Ors.
33. | Comp App (AT) (CH) (Ins) | T.Johnson, Shareholder | Mr. Pawan Jhabakh Mr. Prakul Thadi

No. 372/2023

For Stay

IA No. 1136/2023
For Exemption

IA No. 1137/2023

and Suspended Director
of the Corporate Debtor,
Jeffson Universal
Logistics Pvt. Ltd.

Vs

Anil Kumar Khicha, IRP,
Jeffson Universal
Logistics Pvt. Ltd. & Anr.

R2/Liquidator

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following particulars: -

(a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.

3. Afterjoining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should be switched
ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and Mic should be UNMUTED
only by the party speaking. All other participants shall keep their respective Mic MUTED.

4. Detailed instructions for joining video conferencing are made available at:

https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%20joining%20Video%20Conferencing.pdf

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com

o

Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.

7. For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan (044-28880500), or through email on
e-mail I1D: venclatchennai5@gmail.com

Copy to:

1.
2.

Notice Board

Website: www.nclat.nic.in

By the order of Hon’ble Member (Judicial)

Chennai Bench
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